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(iv) Ten small exchang.s will be
newly opened in the dis-
trict.

(v) 75 Long Distance PCOs are
also proposed to be opened.

(d) Additional facilities indicated
in (c) above are expected to be com-
pleted during the 7th Plan period.

New Telephone Expansion Schemes

491. SHRIMATI MADHURI
SINGH : Wili"the Minister of COM-
MUNICATIONS be pleased to state :

(a) the details of new telephone
expansion schemes in the country; and

(b) the time by which the telephone
facilities will emediately available to
the needy persons all over' the country
without waiting for the long years ?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICA-
TIONS (SHRI RAM NIWAS
MIRDHA) : (a) These are still under
discussion with the Planning Commis-
sion.

(b) Subject to the availability of
financial resources, this may be feasible
by the turn of tho century.

Construction of Post Office and
Telephone Exchange Building at
Laxmi Nagar, Declhi

492. SHRI VILAS MUTTEMWAR :

Will the Minister of COMMUNICA-
TIONS be pleascd to state :

(a) whether a post officc in the
District shopping Centre at Radhu
Place Is being set up;

(b) whether a plot is being ear-
matked by the Delhi Development
Authority for the Post Office and the
Telophoue Exchange at Laxmi WNagar ;
and
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{c) the reasons for not setting up a
Post Office building in this are so far ?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICA-

TIONS (SHRI RAM NIWAS
MIRDHA) : (a) No, Sir.
(b) Postmaster General, Delhi

Circle has requested Delhi Develop-
ment  Authority for allotting a plot for
construction of a Post Office building
in the District Shopping Centre which
is to come up in Laxmi Nagar area.
The present Laxmi Nagar P, O. is
proposed to be shifted this depart-
mental building wh.n it is constructed.
A plot of land measuring 2 acres has
been acquired from DDA for the
construction of Telephone Exchange
building at Laxmi Nagar, Delhi.

(c) As no departmental plot is as
yet ayailable.

Increase in Rate of;Royalty on Crude
0il to Gujarat

493. SHRI R.P.
Will the Minister
be pleasid to state :

GAEKWAD
of PETROLEUM:

(a) whether the question of increase
in the rate of royalty on crude oil to
Gujarat and determining it at the rate
of 20 per cent of the import parity
price is pending since a long time;

(b) whether soon after fixing the
rate of royalty at the rate of Rs. 61
per ton, Union Government increased
the domestic price of crude from Rs.
305 per ton to Rs. 1,182 per ton
in July, 1981 which i8 now at Rs.
1,382 per ton ; and

(c) if so, when a decision is likely
to be token in the matter as the State
Government is  losing considerable
revenuc ?

£

THE MINISTER OF STATE OF
THE MINISTERY OF PETROLEUM
(SHRI NAWAT KISHORE SHARMA) :
(a) to (c): The question of revi-



